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(b) Ye1. 

(c) No. 

(d) The e •1 trng capacity available on 
the section J con idered sufficient to 

me t the trnm need . 

Impo ition of . fajor Penalty by Di dpli-
nary Aot 1ority 

2375. HRf 
Wiil 1he 1ini ter 

pleased to slate: 

YA RAM SHAKYA: 

ot RAILWAYS be 

(a) whether it i. a fact that the di -

ciplinary authority can impose a major 
penalty on Railway employee after dis-

agreeing with th findings of the inquiry 
committee appointed by the di ciplinary 

authority it elf without ordering another 
inquiry into the charges ag in t the Rail-

way employee ~ and 

(b) if o, the facts thereof? 

THE DEPUTY MfNISTER IN THE 

MINISTR"'Y OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) and (b). Yes. The di -
ciplin:i.ry authority can impo e any of the 
penalt1e including major penalty on a 
delinquent employee only after recording 

his own rea on for such disagreement 
with l:\c finding of the inquiry officer. 
He ~ al o remit the case to the Inquir-
ing Al'lthority for further inquiry and re-
port, l\fter recording hi reasons in writ-

. ing for doing so, wherever he con iders 

it nece ary to do so. 

V it of Indian Films artistes to Soufh 
Africa 

2376. SHRIMATl GEEA MUKHER-
JEE: 

SHRI P. NAMGYAL: 
SHRI R. L. BHATIA: 

Will the Mini ter of EXTER A L 

AFFAIRS be pleased to state: 

· (a) whether 4t i a fact that some 32 
In ns top actors, singers and dancers 

have planned to visit oulh Africa on a 

tour; 
( b) if 5o, the details thereof; and 

(c) whether the South Africa• Jndi n 
opponents of Apartheid and whlte mino-

rity rule in the country, have protested 

against the proposed tour? 

TH Ml, IST 
AFFAfRS (SHRY P. V 
RAO): (a) No, Sir. 

EXTER AL 

NARASIMHA 

(b) A new item :ipp ared in the 

Hindu tan Times of 29th Jun 1982 to 
thi. e[ect emanating from the Press 
u~t of South -'\fri a ho have obviou -

ly circulat«!d thi rcpon ~  as to exhibit 
their regime's cultural )ink with India. 

Several notable film arti t mention d in 

the new item have denied having been 
invited or h e ving ever accepted the invi-

tation to give performance in South 

Africa. 

The Government's policy on cultural 

link with South Africa is well known. 
India was the fir t country to sever cul-

tural, economic and diplomatic links 
with Sou lb Africa. No Indian can visit 

lbat country without hisjhcr pa port 
being endorsed for South Africa. As. 

regards the reported vi it of film artistes! 
singers the Government have not so far 
received any application for pa sport-
endor ements from any ani tes. Govern-
ment are not likely to grant any endor-
sement in the pre ent , ~  even if ap-
plication are received. 

( c) According to new paper reports 

the o o~  vi it of the Cine arti !cs has 
been criticised by the N. tal Indian Con-

gress of South Africa. No protest as 
such has been received from them by the 
Government of India in thi re ard. 

Government help to aging . ports veterans 

2377. SHRlMATI GE.ETA MUKHER-
J  : Will the Mini ter of EDUCATION 

AND CULTURE be pea ed to state: 

(a) whether Government <ire aware 

that some of th·e wall-known sport men 
of early period who participated in first 

Asian Games held in Delhi and later on 




